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a ted: 15.7.1993 
::on,  ble fa. A K Sinha, 
:130'1;21, 	K Se th 

erd the loil.ned counse far the oarti==s. 
laIned c,Junsel for the respon ents submits tht 

since the date of receiving the a)plic:tions appecring 
in the Civil 3ervices(l-,Eliminary) Examination 1993 

hs been extended upto 2.3.1993 an the applidations 

the apAicants were recojved before that date and 
cc,nsequently, 	 ns hav al:_ady been 
accepted by the 3. S C 3o in that vinw ot the 
m ttei, it has bean cubmitt d that thee ancaticns 
h ve now becole infructuous 	Thos facts ere .also 
admitted by the learned cou sel fo* th: 

410  Consequently, con iderini th- submission 

nd in view o the facts th t the Antimiltxxofxthx 
4-1 alic .ltions of the applica ts hav4 sinco'bein acce :tad 

by th. 	S.C. as a result of the'exicnsien o;th 

date for receiving the apl.icJtion for a3pearinn 
in th 	3ervices(reli inary) zxallination,19-3 

these a)J11cations have now become infIuctuous en' 

the result, therefore, is that the ar ._ 
as infructucus. 


